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come forward quickly? And the problem of
the Banaras Hindu University is different
from the problems of many other Central
Universities. Therefore...

MR. CHAIRMAN: You have put the
question.

SHRI P. V. NARASIMHA RAO: Sir,
sometimes, the tendency to come up with
piecemeal legislation and piecemeal solution
becomes counterproductive. And it has
happened in the case of the Central
Universities also. Now, we are having a full
scrutiny of what is to be done. We have the
reports of the Committees, recommendations
of the Committees, and decisions of this
Parliament as reflected in the New Education
Policy and the Programme of Action. Now all
this basic material on which wholesome
decisions could be takerf for legislation are
available to us. I don't see why we should not
wait for a few months. I am quite sure that it
can be done within a few months. So, why
should we now be in a hurry to do something
piecemeal in the Banaras Hindu University?
Maybe” the Banaras Hindu University has its
own distinctive features and problems. So, has
every other University. So, we cannot think of
piece, meal legislation for each Univprsity. It
will confound the matters and lead us
nowhere. It is a question of few months.
Members could, perhaps, give me any
suggestions that they have. We will sit
together. We will see how the whole thing has
to be put right.

=t STt A qney  # A
wAY ot ¥ SrAar wrgwr g R Aww
UTE HHEAS ST GINT 9T W § q@
;T &7 AT gEY WA HET S
¥ NHED T AT FY AT Ty £
ar oF 9o wew of ¥ ammar fw
wfraz &1 &, &fF o & frsmr

9 IET & A Wl T ST

43

A
A

siwat g agt o aals aE-
&, 9t s q=r wdr g 39 &
f ww W= T9z F @I UE

T
AT HIA FT AW (FAT 41

1 Teg SR WEEy S, 59
9T T 9 Kl 9N KO G(AT | TE
qUR #ga wHw o faEmodiE @

MR. CHAIRMAN, I have already

given half an hour for this. There-
fore, we take up next question.
Question No. 324.
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KUMARI SAROJ KHAPARDB: There
are instructions to the medical store
organisations (1. ) to supply drugs in three
instalments in the quarter ending 30th April,
31st August, and 31st December; (2) expiry
date of drugs issusd should not be less than
one year; and (3) items which have been
deleted from the formulary, would be
accepted upto February; otherwise such
orders should be cancelled.

Sir, a separate register is maintained known
as Expiry Date Register and the register is
updated. We. have taken precautions to see that
medicines which have crossed xepiry dat aree
not issusd to the patients.
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SHRI P. V. NARASIMHA RAO: Sir, this
is connected with CGHS.

MR. CHAIRMAN: You are repee ing
the same question. Now. ne question No.
325.

Take over of Patna Museum
*325.SHRISHANTI TYAGE
SHRI GURUDAS DAs GUPTA:

Will the Minister of HUMAN RS
SOURCE DEVELOPMENT be please to
state;

(a) whether it is a fact that Cenl ral
Government have asked the Direc tor of the
National Museum, Delh to submit a report
on the condition o' the Patna Museum;

(b) whether the report has since been
submitted, if so, what are the econtents
thereof; and

(c) whether Government propose to take
over the Patna Museum?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) and (b)
No', Sir.

(c) In the event of a proposal to this effect
being received from the State Government, it
would be considered from all aspects.

SHRI GURUDAS DAS GUPTA: Sir, Patna

Museum is considered to be one of the finest
in our country and some people say that it is
one of the finest even in the world. Whatever
may be the reasons, whatever may be the
actual situation there, as far as the newspaper
reports suggest, there are about 43, 000
antiques which are quite valuable and there
are many more things representing the
Indian

tThe question was actually asked on the
floor of the House by Shri Gurudas Das
Gupta.



